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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 28 April, 2023/08 Vaishakh, 1945 (Shaka)

No. 110
DETENTION AND RELEASE OF MEMBERS

Hon’ble Members are hereby informed that following message, addressed to
Hon’ble Speaker has been received on 20.04.2023 from Deputy Commissioner of
Police, South District, New Delhi :-

“It is to inform you that I have found it my duty in the exercise of my powers
conferred under section 144 of the CrPC to direct that five MLAs (1) Sh. Prakash
Jarwal (MLA from Devli, New Delhi) (2) Sh. B.S. Joon (MLA from Bijwasan, New
Delhi), (3) Sh. Naresh Yadav (MLA from Mehrauli, Delhi), (4) Sh. Kartar Singh (MLA
from Chhattarpur, Delhi) and (5) Sh. Ajay Dutt (MLA from Ambedkar Nagar, Delhi)
have been detained as today they came at Lado Sarai T-Point, New Delhi along with
a large number of people (more than 5) and they created law and order problem. The
gathering was warned to disperse but they refused. As such all the above five MLAs
have been detained on 16.04.23 at 11:00 hrs and brought to Fatehpur Beri Police
Station. They all have been released within 24 hrs.”

Raj Kumar
Secretary



